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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, 

NEW DELHI 

Original Application No0.1229 of 2024 

In Re: News Item titled "Over 1200 sources polluting water bodies in Punjab reveals govt. report appearing in the Tribune dated 16.09.2024. 

Status report by way of affidavit of Ajit Balaji Joshi,IAS ,Administrative 
Secretary, Rural Development and Panchayats Department, Punjab on behalf of 
respondent no.5in compliance to order dated 18.03.2026. 

I, the above-named deponent, do hereby solemnly affirm and state as 
under: 

Respectfully showeth: 

1) That the above-mentioned Original Application was registered by the Hon'ble 
National Green Tribunal in exercise of its suo moto powers on the basis of News 
Item titled Over 1200 sources polluting water bodies in Punjab reveals govt. 
report appearing in the Tribune dated 16.09.2024. The respondent Punjab 
Pollution Control Board had filed replies / status reports in the case on the 
directions of this Hon'ble Tribunal from time to time. The case is pending before 
this Hon'ble Tribunal for adjudication. 

2)  That the Punjab Pollution Control Board has earlier filed status report dated 
17.03.2026 disclosing that there are 1574 identified pollution sources and out of 
these as per PPCB data 996 Pollution sources belongs to Rural Areas.However, As 
per the latest report of the Central Pollution Control Board (September 2025) 
there are only 02 Priorities of polluted river stretches in Punjab namely (1) 
Ghaggar (Mubarkpur to Sardulgarh) and (2) Satluj (Ludhiana to Harike). As per 
the directions of the Ministry of Jal Shakti, Government of India issued vide D.0. 
Letter dated 07.03.2025 regarding up-dation of Action Plans, the Action
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3) 

Plan of River Satluj and Ghaggar were prepared by the Directorate of Environment 
and Climate Change, Department of Science, Technology and Environment, 

Government of Punjab with the inputs of the stakeholder departments and 

agencies. Out of these 996 Pollution Sources 800 Pollution Sources which belongs 

to Rural Development and Panchayat Department are of Rivers Ghaggar, Satluj 

and Beas. As per the Latest status with Rural Development and Panchayat 

department, out of 800 Pollution Sources Total of 375 have been either treated or 

Plugged. 

In this way 425 number Pollution Sources are still in existence. Considering the 

status report filed by the PPCB, this Hon'ble Tribunal was pleased to pass an order 

;lated 18.03.2026 thereby directing the concerned respondent to clarify as to how 

the liquid waste will be treated in the ponds. It was also mentioned in the order 

dated 18.03.2026 that the State authorities are required to take action for 

stopping the discharge of untreated liquid and solid waste in the water bodies 

including storm water drains by having a proper plan for management of the said 
Waste but that has not been disclosed in the report. This is further clarified that 

Dép_ar,tm_er];hqf Rural Development and Panchayats have already prepared the 

b tion plan for Rivers Ghaggar and Satluj under intimation to PPCB. These Plans 

nd approved by the Competent Authorities. Snidak 

h_ayats Punjab is impleaded as Respondent No. 5 in the 

granted time to file a fresh report vide order dated 

n'ble Tribunal and 

eers of Regional 
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7) 

8) 

9) 

of letter no. 8312-13 endorsement no. 8314, 8315-16 dated 30.04.2026 is 
enclosed as Annexure R-5/A. 

That the detailed information with regard to the closure/treatment of sources of 
village waste water and the manner in which the treated wastewater of the 
sources which have been plugged is utilized has also been prepared district wise. 

District wise information of closed water pollution sources relating to village.That 
the case has been further examined by the Board and it is observed that the case 
in its larger aspect relates to the pollution of water bodies in the State of Punjab. 

In this regard, it is submitted that As per the latest report of the Central Pollution 
Control Board (September 2025) there are only 02 Priorities of polluted river 
stretches in Punjab namely (1) Ghaggar (Mubarkpur to Sardulgarh) and (2) Satluj 
(Ludhiana to Harike). As per the directions of the Ministry of Jal Shakti, 
Government of India ssued vide D.O. Letter dated 07.03.2025 regarding up- 
dation of Action Plans, the Action Plans of River Satluj and Ghaggar were 

prepared by the Directorate of Environment and Climate Change, Department of 

Science, Technology and Environment, Government of Punjab with the inputs of 

the stakeholder departments and agencies. 

That the hpdated action plans of river Satluj and Ghaggar were approved by the 
River Rejuvenation Committee (RRC) in its meeting held on 28.10.2025 which 
were further approved by the State Apex Committee (SAC) in its meeting held on 
12.01.2026 under the Chairmanship of Chief Secretary, Punjab. The updated 
Action Plans of River Ghaggar and Sutlej have been submitted to the Project 
Director, National River Conservation Directorate, Department of Water 
Resources, Ministry of Jal Shakt, Government of India vide letter no. 
DECC/2026/1123 dated 21.01.2026 by the Government of Punjab, Department of 
Science, Technology and Environment, Directorate of Environment and Climate 
Change and to the Member Secretary, Central Pollution Control Board, New Delhi 
vide letter endorsement no. DECC/2026/1124-1126 dated 21.01.2026. A copy of 
letter no. DECC/2026/1123, endorsement no.DECC/2026/1124-1126 dated 
21.01.2026. 

That the sources of water pollution in river Ghaggar and Satluj have duly 
identified and the same were included in the updated action plans for removal. 
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The brief facts in this regard (as incorporated in the updated Action Plans) are 
mentioned and described in the following paragraphs. 

A. Sources of water pollution in river Ghaggar 

I. Major Drains 

i. There are 13 major drains/ choes/ nallahs which are directly discharging 

into the river Ghaggar. There are 29 creeks which are discharging into 

13 major drains. Further, 388 villages are discharging 99.43 MLD waste 
water d!rectly/indirectry in the river Ghaggar. 

I Sewage/ sullage generated from Rural Areas 

ii. T}lém are 389 villages, which are discharging 99.43 MLD waste water 
through various creeks and drains into Ghaggar. In order to install 
HECESSEI’Y treatment facilities to treat the wastewater of rural areas, 

389 wllages have been pnontxzed into following phases: 

Phase 1: 98 Villages having total discharge of 31.60 MLD 

Phase 2: 203 Villages having total discharge of 43.62 MLD 
Phase 3: 87 V_llla_gg.s having total discharge of 24.20 MLD 

Total no. of Complete Ongoing | Not started 

2 5 
19 94 

41 
140 

llution in River Satluj 
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II.  Sewage/ sullage generated from Rural Areas 

ii. There are 336 villages, which are discharging their wastewater either 

directly or indirectly through various drains / nallahs/ creeks. Out of 

336 villages, the work for rejuvenation of ponds was completed in 

139 villages, ongoing in 29 villages and yet to start 168 villages.Table 

as Below for Progress of the village Ponds:- 

NGT Phase Wise Satluj Status upto 31.05.2026 | 
Total no. of [ Complete ‘ ‘ Not 

|_Sr.No. Phase Villages |  Works LQ"sLi"E,J started 
1 Phase-1 60 60 | 0 | 0 

2 Phase-2 106 64 | 17 | 5 | 
3 Phase-3 170 15 12 | 143 | 

Total 336 139 29 ‘ 168 

NGT Phase Wise Beas Status upto 31.05.2026 | 

Total no. of Complete [ ‘ Not 

Sr.No. Phase Villages Works Ongoing | started 

1 Phase-1 9 9 o o | 
2 Phase-2 8 3 o | s 
3 Phase-3 59 3 1 55 

L Total 76 15 1 60 | 

As per the State Report available with this Department up to 31.05.2026, out of 

the total 800 identified pollution sources pertaining to the Ghaggar, Sutlej and 

Beas Rivers, the treatment of village ponds in 375 villages has been completed. 

Further, 57 works are under progress, whereas 368 works could not be 

commenced due to the non-availability of funds or other administrative reasons 

(Annexure R-5/B). 

It is also pertinent to mention that if the remaining village ponds are to be treated 

through the Thapar Model Method, which is presently being adopted by the 

Department, an estimated amount of approximately %140.00 crore will be 

required for completion of these works. 

Date: 

Place: 

Deponent 

w,‘- 

Administrative Secretary, 
Govt of Punjab 

Rural Development and Panchayat 

Department
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/ 
VERIFICATION: 

1 

1, the deponent above named, do her
eby v 

knowledge as derived f
rom the official rec 

been concealed ther
e from. 

erify and state that the 
contents of the above 

affidavit are true and correct to m
y 

ord. No 

part of the above affidavit is false 
and nothing material has 

Deponen(O 

M\W‘”” v 

Date: 03.07.2026 
(Ajit Bafaji Joshi) 1AS 

Administrative Secretary, 
Govt of 

Punjab 

Rural Development 
and Panchayat 

Place:Chandigarh Department
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Annexure R-§TA 
. f ;S:/ fi 
P 

o_S - 

PUNJAB pPOLLUT
ION CONTROL BO

ARD 

1) The Secretaryto Gover
nment of Punjab, 

" Department of Scie
nce, Technology and

 Environment, 

Fl Chandigarb. 

2 The Principal Sec
retary to Governm

ent of Punjab, 

Department of Ru
ral Development 

& Panchayats, 

Chandigarh. en Tribunal i
n 

Subject: Order dated 18.
03.2026 passed 

by the Hon'ble N
ational Gre 

Original Applic
ation no- 1229 

0f 2024 .compl
iance thereof.

 

Please refer tot
he subject cited 

above. 

o of Suo Mot
o powers ha

s taken 

2 The Hon'ble Nation
al Green Tribunali

n exercis 
n Punjab 

tled — about 1
200 sources po

lluting water 
bodies i 

cognizance of a 
news item it 

reveals Govt. rep
ort” appeav‘nngh

xheTvibuua\ da
ted 16.09.2024 

and reaislered t
he same 35 

0.4 No. 1229 of 202
4 

3) The news item 
relates 10 @ government re

port that identif
ies over 1200 

sources of pollut
ion effecting the

 water bodies in 
the punjab. Itis 

asserted that po
llution is 

not just and env
ironmental issue

 it poses significa
nt risk to public h

ealth, affecting 
drinking 

yaater supplies a
nd increasing th

e risk of water po
rne diseases. 

4) ) The Punjab pollu
tion Control Boar

d after gathering
 information fro

m the 

concerned depa
r 

17.03.2026 before t
he Hon'ble National

 Green Tribunal. The
 summarized status

 is tabulated tments has filed interim report on 12.05.
2025 and status report on

 

below: 

\S. Description of Industrial 
Tndividual | Any | 

Total 

1. | information 

Other | 

| of pollution 

l\ \ 

| sousCes 
Total number | 39 

of po\lu(iug‘ 

,,,,, sources 

‘l number  of | 39 

! | pollution 
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Vatavaran Bhawan, Nabha Rond, Paliala ) : , Na A 2 -1 

Phane : Chalrman, : 0176-2216793, Member Sacretary :4\;,?’?;-22158
0" ) 

jebsite : vew.ppeb.govin | £-Mail : chairmanppcb@yahoo.n | msppeb@gmail | 
: 

gn\almm 

Qb canned wi
th OKEN scanner

 

(& Scanned with OKEN Scanner 
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PUNJAB POLLUTION CONTRO
L BOARD 

sources 

— 

dlosed 
[ 

Number 

= 
l”’l’jff/

 

pollution 

sources i 

operation. - 

L 

e National G
reen 

5) After consideration 
of the matter, itis obs

erved by the Hon'bl 

ost of the af
fected vate

r bodies 

Tribunal that the peru
sal of Annexure-A an

d B shows that mf 

n have be
en pluggc

d then in 

charged 

whichwas 
being dis’ 

1 disclosed i
n therel 

are mostly storm w
ater drains and if 

sources of their poll
utio! 

nt or other liquid
 waste 

through those so
urces, is belng t

reated of utilized
. This has not bee

l what manner the sewa
ge, industrial effluet 

port. 

here Is 3 pr
opusal to c

onstruct 

entis requir
ed tocl The tast cotumn 

of annexure-B men
tions that t! 

the ponds for d
ischarge of liqu

id waste. The co
ncerned respon

d 

ste will be tre
ated in those p

onds. The stat
e autho! 

reated liquid an
d solid waste i 

nt of the said w
aste but 

arify as o 

rities are re
quired 10 t

ake 

how liquid wa: 

action for stop
ping the disc

harge of unt 
n the water b

odies 

\water drains b
y having a prop

er plan for man
ageme! 

including storm 

that has niot been d
isclosed i? this repor

t. 

e nature of is
sue involved i

n the matter,
 the Hon'ble 

National 

d 18.03.2026 th
ereby impleadin

g the Principal
 

0.4 and principa
l Secretary, Rur

al 
6) Considering th

 

Green Teibuna
! has passed 

an order date
 

Secretary, En
vironment, s

tate of Punja
b as respond

ent N 

Development, s
tate of Punjab a

s Respondent no
.5 in the case wi

th direction to l
ook into the 

matter file their 
response. The Pu

njab pollution Co
ntrol Board has 

also been direct
ed to file a 

fresh report. ions may please be
 issued to the 

|t is, therefore, r
equested that th

e instructi 

ted 18.03.2026 of 
the Hon'ble 

7 
ompliance of the 

orders dal 

concerned office
rs 10 make cf 

national Green Tr
ibunal passed in O

riginal Applicati
on no. 1229 of 202

4. A qopyY of order 

dated 18.03.2026 
s enclosed for ki

nd perusal. 

Y 

Member Secretary. 

olc 

05 Scanne
d with OKEN

 Scanner 

(& scanned with OKEN Scan
ner 
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PUNIAB POLLUTION CO
NTROL BOARD 

ot alnle 

Acopy of the
 aboveis forw

arded 10 alith
e Envivonmem

al Engineer o
f Regional 

Offices of the 
Board for inf

ormation and n
ecessary actio

n and for sendi
ng the requisit

e report 

order dated 
18.03.2026 p

assed by the
 Hon'bl 

ental Engi
neer punja

b pollutior
: 

in accordance with
 the mandate of 

o tationd! 

Green Tribunal 
in 0.A. No. 122

8 of 2024 to the
 Environm! 

Contro! Board, R
egional Office, B

arnala withincne
 week. 

22— 

Member
 secreta

ry 

3 215-1k 
Da(e:,,.taa I"I}%

 

Endst. N0 Lo
 

A copy of the
 above alongw

ith cOPY of or
der dated 18.

03.2026 passe
d bY the 

229 of 202415 
forwarded to 

the 

Hon'ble Nation
al Green Tribu

nalin Original A
pplication No. 1

. 

fotiowing for i
nformation and

 ensuring timel
y action. 

1) Allithe Chief En
virunmen(al En

gineers, Punjab
 pollution Contr

ol Board. 

2) Allthe Senior
 Enviranmen(

al Engineers,
 Punjab Pollut

ion control Bo
ard.i 

\y 
Members{re!flw 

e} ¢ 

4, 

E-offite. 955626 
— G, scanned with O

KEN Scanner 

(® Scanned with OKEN Scann
er 

1
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NGT Phase wise Status upto 31.05
.26 (Annexure R-5/8) 

Sr.No. Phase TOta‘! osiof Completed Ongoing 

Viilages R 

1 Phase-1 167 160 2 

2 Phase-2 | 317 157 36 

3 Phase-3 | 316 58 19 

| Total | 800 375 | 57 | 

Superintending Engineer — 

Panchayati Raj Public Works Circle 

Sahibzada Ajit Singh Nagar. 

(¥ Scanned with OKEN Scanner 
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